Title: Need to take steps to include Bodo language in the Eighth Schedule of the Constitution.

SHRISANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Mr. Deputy-Speaker, Sir, lam very much thankful for giving me an
opportunity here.
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MR. DEPUTY-SPEAKER: What do you want the Government to do?

SHRISANSUMA KHUNGGUR BWISWMUTHIARY : | want the Government of India to take concrete steps to include Bodo language
in the Eighth Schedule of the Constitution without any further delay. Thank you.



